(To be published in the Delhi Gazette, Part-IV, Extra Ordinary dated 01 November, 2019)
DELHI LEGISLATIVE ASSEMBLY SECRETARIAT

Old Secretariat, Delhi-54
Dated: 01 November, 2019

NOTIFICATION
CORRIGENDUM

No.F.24 (4)/MCD Ntﬁrm,fzﬂlﬁfLﬂS—VI{L&g.;"S‘i‘} In partial modification
of Notification No. 24(4)/MCD Nom./2015/LAS-VI/Leg./2457 dated 18t
October, 2019, Hon'ble Speaker of the Legislative Assembly of the National
Capital Territory of Delhi is pleased to nominate Shri Mahinder Yadav,
Hon’ble MLA (Assembly Constitutency-31, Vikas Puri) in place of Shri Vijender
Garg, Hon’ble MLA (Assembly Constituency - 39, Rajendra Nagar) to be
represented in the South Delhi Municipal Corporation, as per the provision of
Section 3(3) (b) (iii) of Municipal Corporation Act, 1957 for a period of one year:

1. South Delhi Municipal Corporation

S. | Name of the Member Constituency Address
No.

1. | Sh. Mahinder Yadav | (31) Vikas Puri | 282, Hastsal Village, Uttam
Nagar, New Delhi - 110059.
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Secretary

No.F.24 (4)/MCD Num.fﬂﬂlﬁjﬂﬂ-ﬂ{hg.{&i&hjﬂg Dated: 01 Nov., 2019

Copy for information to:-

All Members of Legislative Assembly of NCT of Delhi.

Chief Secretary, Govt. of NCT of Delhi, Delhi.

Principal Secretary to the Lt. Governor, Delhi, Raj Niwas, Delhi.

State Election Commissioner, Nigam Bhawan, Kashmere Gate, Delhi.

Joint Secretary to the Chief Minister and Secretaries to all the

Ministers, Govt. of NCT of Delhi, Delhi.

Principal Secretary, Urban Development Department, GNCT of Delhi,

Delhi.

7. Commissioner, North DMC/ South DMC/ East DMC, Delhi.

8. Municipal Secretary, North DMC/ South DMC/ East DMC, Delhi.
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(Sunil Dutt Sharma)

Deputy Secretary (Legislation)
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